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yrHiiiUng Jammu frooi
which state information is awaited.

FiBE Arms

33. Fandit S. C. Mishra: (a)  WiU 
the Minister  of Home Afflairs  be 
pleased to state the number of licens
ed firearms  in India  in  civilian 
possession  excluding  foreigners on 
the 15th day of August, 1947 State- 
wise and the number of the same on 
15th August, 1952 ?

(b) What is the ratio per flreaerm to 
adult population?

The  Deputy  Minister  of  Home 
Affairs (Shrl Datar): (a), and (b).
The information is being  collected 
and will be laid on the Table of the 
House in due course.

Income-tax on Ibamovable Pbopertt

34. Shri A. N. VMyalaakar: Will tbq 
Minister of Finance  be pleased to 
state  the total rental value of the 
immovable property assessed  to  in* 
come-tax in vaitoys  States  in  the 
years 1947-48; 1948-49; 1949-50; 1950
51 and 1951-52?

The Minister of  Revenue and Ex
penditure (Shri Tyagl): Rental value 
is not known, but the total ‘property* 
income assessed to  tax in the yean
1947-48 to 1951-52 was:

Rs. (Lal±9>!
1947-48 19,16

1948-49 21,45
1949-50 22,09
1950-51 22,81
1951-52 30̂0




